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14. Shirdi in Ahmednagar Maharashtra Airport Gol granted “in principle’
District, Maharashtra Development Corporation approval to Maharashtra Airport
Ltd. (State Govt. of Development Corporation Ltd.
Maharashtra) (MADC), a State Govt. of
Maharashtra entity for setting
up of a Greenfield International
airport at Shirdi in May 2011.

The estimated project cost is
275 crores. Construction work
has already been started by
MADC.

15. Aranmula in Kerala M/s KGS Aranmula Gol granted “in principle’
Airport Ltd. approval to M/s KGS

Arnamula Airport Limited for
setting up of a Greenfield
airport at Arnamula in
September, 2012. The estimated
project costis T 2000 crores.
National Green Tribunal (NGT)
has set aside the environment
clearance granted to the project
by Ministry of Environment &
Forest in Nov. 2013 grantzd to
the project.

Deinal of seats on booked flights by Al

162, SHRI SALIM ANSARI: Will the Minister of CIVIL AVIATION be pleased to
state:

(a) whether it is a fact that three days prior to Diwali this year a large number of
passengers having confirmed tickets at Mumbai-Delhi sectors were demed seats on their
booked flights;

(by if so, the details thereof and the reasons therefor;,

(¢) whether it 1s a fact that passengers booked seats in morning and afternoon
flights were either accommodated in evening/night flights or completely denied seats on
the same day;

(dy 1f so, whether any enquiry of this mess created by Air India (Al) officials were

ordered; and
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(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (DR
MAHESH SHARMAY: (a) to (&) On account of Diwah festival, almost all flights were
fully booked and some flights particularly operating to North India were overbooked. On
19.10.2014 all flights from Mumbai to Delhi were overbooked and hence, some passengers
could not be accommodated and were denied boarding. The passengers who were denied
boarding due to overbooking were accommodated on other flights. Also in some cases
aircraft were altered and bigger capacity aircraft were deployed to accommodate such
passengers. Overbooking is done by all airlines so as to mimimize loss of revenue due to

cancellations.
Development of airports in West Bengal

163. SHRI VIVEK GUPTA: Will the Minister of CIVIL AVIATION be pleased to
state:

(a) the number of airports to be developed in West Bengal under the 2014 budget

scheme meant for development of new airports in Tier-1 and Tier-11 cities;
(by the details of proposed deadlines for developing these airports;

(¢) whether Government intends that airports in West Bengal be developed on the

low cost and energy-efficient model; and
(dy if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF CIVIL AVIATION (DR.
MAHESH SHARMA): (a)and {(b) Government of India has granted ‘in principle” approval
to M/s Bengal Aerotropolis Private Limited (BAPL) for setting up of a Greenfield Airport
at Durgapur in West Bengal. The project is at advance stage. Necessary action for project
development is taken by the respective airport promoter. The timeline for construction of
airport project depends upon many factors such as land acquisition, financing of the project

availability of mandatory clearances, financial closure ete. by the airport promoter.

(¢) Gol has not received any request for construction of small airports in West
Bengal. However, to identify locations for construction of small airports in the country,
certain broad criteria have been drawn such as, minimum population of 10 lakhs, tourism
potential, commercially viability, details of the flight movements in the past, social

obligations etc.

(d)y Does not arise.



